WP(Crl.)No. 69 OF 2004
| TEM No. 9 Court No. 2 SECTI ON X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Wit Petition(Crl.) No. 69/2004( For Prelimnary Hearing )

T. P. MO DEEN KOYA Petitioner (s)
VERSUS
GOVERNMENT OF KERALA & ORS. Respondent (s)

(Wth prayer for interimrelief)

( Wth Appln(s). for interimRelief and exenption fromfiling OT. )
( Wth Ofice Report )

Date : 05/04/2004 This Petition was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE S. RAJENDRA BABU

HON BLE MR, JUSTICE G P. MATHUR

For Petitioner (s)
M. P.K  Manohar, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

Application for exenption fromfiling OI is all owed.
| ssue noti ce.

[ Charanjeet Kaur ]

Court Master

[ Om Prakash ]
Court Master



